Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 13-04-2026 To 13-04-2026~All rows are shown

Name of Petitioner

Name of Learned Compliance

Advocate

By Date

List of Defect(s)

Sl Case Filing No.
No. Type
1 Co 1332/2026
2 CPAN 522/2026
3 CPAN 524/2026

4 CRA(DB) 188/2026

5 CRM(A) 1109/2026
6 CRM(A) 1119/2026
7  CRM(M) 919/2026
8  CRM(M) 920/2026
9  CRM(M) 924/2026
10 CRM(M) 925/2026

CANARA BANK (FORMERLY KNOWN AS SYNDICATE

BANK)
Mobile:9831993451
Email:FAROOQUEALI@GMAIL.COM

PARICHAY KUNDU
Mobile:7044167277

PRADIP MAHAPATRA
Mobile:7044167277
Email:PAULGANGULY4@GMAIL.COM

DILDAR NADAB AND ANOTHER
Mobile:9830825205
Email:LEGAL.FARUK@GMAIL.COM

TARJAUL SK.
Mobile:9831667029
Email:MANASKUMARDASADV@GMAIL.COM

SK MURSELIM
Mobile:9836335726
Email: ADVSUBHRAJITSAHA@GMAIL.COM

BIRENDRA PATRA
Mobile:7003742336
Email:LAW.KAUSTAVDAS@GMAIL.COM

CHITTA SARKAR
Mobile:7003578904
Email: KAUSHIKCHOUDHURY83@GMAIL.COM

SUNIL KUMAR
Mobile:9433724875
Email:MULLICK.INDRA@GMAIL.COM

PRABIR GAUNIYA @ PRABIR GAUNYA
Mobile:9836683989

FAROOQUE ALI

SOUVIK GANGULY

SOUVIK GANGULY

OMAR FARUK
GAZI

MANAS KUMAR
DAS

SUBHRAJIT SAHA

KAUSTAV DAS

KAUSHIK
CHOUDHURY

INDRA PROSAD
MULLICK

AMAL KRISHNA
SAMANTA

04-05-2026

04-05-2026

04-05-2026

04-05-2026

04-05-2026

04-05-2026

04-05-2026

04-05-2026

04-05-2026

04-05-2026

RESPONDENT DISTRICT WRONG

PETITIONER SERIAL NO ISSUE AND LOGO
MISSING IN VAKALATNAMA

SERIAL NO OF PETITIONER ISSUE

NAME OF 21ND APPELLANT NOT MATCHED

HIGH COURT REJECTION DETAILS WRONGLY
MENTIONED IN PARA 1

I) NAME OF THE DEPONENT NOT MATCHED
WITH THE PHOTO ID II) COMMISSIONER
STAMP REQUIRED ON PHOTO ID

NAME OF RELATIVE OF VG DISCLOSED

PETITION MOVE THIS COURT FOR 2ND TIME

1. SUBJECT CATEGORY CODE AND CASE
STAGE CODE IN PRESENTATION FORM
WRONGLY FILLED.

2. FOR WANT OF CERTIFIED COPY OF TRIAL
COURT REJECTION

LOWER CT CASE NOT MENTIONED IN CAUSE
TITLE AS WELL AS 1ST PARA



|
No.

11

12

13

14

15

16

17

18

19

20

Case
Type

CRM(M)
CRM(M)
CRM

(NDPS)

CRM
(NDPS)

CRR

MAT

MAT

WPA

WPA

WPA

Filing No.

927/2026

928/2026

705/2026

718/2026

1653/2026

694/2026

696/2026

8994/2026

9051/2026

9061/2026

Name of Petitioner

Email: AMALSAMANTAHC@GMAIL.COM

DIPANKAR DAS
Mobile:7980760108
Email:SUBHADEEPADVOCATE@GMAIL.COM

BIJAY SING
Mobile:7980760108
Email:SUBHADEEPADVOCATE@GMAIL.COM

ANKIT KUMAR
Mobile:9804639668
Email:ARUPSKYHOT@GMAIL.COM

MONIRUL SEIKH @ SK
Mobile:7003873327
Email:PRIYANKARSHANKU92@GMAIL.COM

AMALENDU CHATTOPHADYAY
Mobile:9830409500
Email:MDMAHMUD@GMAIL.COM

PROTIVA THOMNAS
Mobile:9674473163
Email:RITAPATRAADV@GMAIL.COM

SIRAJUL GAZI AND ANR.
Mobile:8697237626
Email: SHAONIPANDA3@GMAIL.COM

SUDIP KUMAR DAS
Mobile:7980510989

Email:ADV.ABHILASH.CHATTERJEE@GMAIL.COM

STATE BANK OF INDIA AND ANR
Mobile:9051525208
Email:ADMIN@SKRADVCATES.COM

MUKTI SAHA
Mobile:9883354515

Email:SOMNATHDASADVOCATEDAS@GMAIL.COM

Name of Learned Compliance
By Date

Advocate

SUBHADEEP
CHATTERJEE

SUBHADEEP
CHATTERJEE

ARUP KUMAR
BHOWMICK

PRIYANKAR
GANGULY

SK.

BORHANUDDIN

RITA PATRA

SHAONI PANDA

ABHILASH

CHATTERJEE

ANTALINA GUHA

SOMNATH DAS

04-05-2026

04-05-2026

04-05-2026

04-05-2026

04-05-2026

04-05-2026

04-05-2026

04-05-2026

04-05-2026

04-05-2026

List of Defect(s)

1. P.S. DATE WRONG. IN CAUSE TITLE
2. MENTION CASE TYPE IN PARA 1

1. VICTIM ID DISCLOSED
2. POCSO CASE. YEAR WRONG. IN CAUSE
TITLE

ATTACH ORDER COPY OF CRM
(NDPS)/267/2026 WHICH IS MENTIONED IN
1ST PARA

1) WRONG STATEMENT IN PRAYER PARA

PETITIONER IS THE HUSBAND OF THE VICTIM
AS DESCRIBED IN THE PAGE NO 9. SO HIS
NAME CAN NOT BE DISCLOSED IN THE
PEITITON

LIST OF PAPERS ISSUE

PRESENTATION FORM ISSUE

SUB CATEGORY CODE AND COURT DOES NOT
TALLY

1. VOKA DIST MISSING
2. SUB CATEGORY CODE AND COURT DOES
NOT TALLY

THE CHIEFJUSTICE'S NAME SPELLED WRONG.
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